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4. The Respondents can also make their offer after receiving the proposal of the

Petitioner on or before 8h September,20t7.

5, The matter is listed for hearing on 146 September,2017.

6. These proposals and counter proposal shall not prejudice in any other Court of h.o-

.kJ both the sides. Since the matter can be resolved, the Petitioner and the

Respondent in person be present on the next date of hearing.

Mohan M.K, Shrawat
Member (Judicial)(Judicial)

03.08.2017.
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